301 i’aper.i' Lald
g dar g & A wrgar § f5 gaFr A
fewz g ¥ fwar arg

&t ®o Yo @AWl : g@ gAIR WX qiF
BT &9 fag § ar agr fad &

seaet AQIF : FYA WA AT E
g% I@AT IIAT | AT qGT g AT TGAS
& TR IU GAr 9gar § s 3G )

&t qo WYo ATAT : & ATH FAENH

MR. SPEAKER : He is a member who
is very vigilant. ¥ ATEY T3 HIET AHH 77
g FA oA 2 1 foud gga ¥ arg <N
GRS AT § 1 &7 dver @1 q@m oAn
wedt &7 F@T a1 | Tw q@eAr G gEo
zafan &5 w1 fs w=y awg & 3@ g

SHRI JYOTIRMOY BASU (Diamond
Harbour) : You are an impartial person.
Do not allow anybody to take advantage
of it.

ey WEEg 55 0¥ AT I
qrar & @i faqr a1 agi 9w Far
fow &1

He was
attention to it.

very kind in inviting my

12.32 hrs.
PAPERS LAID ON THE TABLE

Statement re : reasons for delay in
action on Tariff Commission report

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B.R.
BHAGAT) : I beg to lay on the Table a
statement showing reasons for delay in
action taken on the Tariff Commission’s
report on the price structure of rayon tyre
yarn/cord/fabric. [Placed in Library. Se¢ No.
LT—1650/69]

SRAVANA 22, 1891 (SAKA

Papers Laid 202
Report on communal disturbances
in Gorakhpur

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K S. RAMASWAMY) : On behalf of Shri
Y. B. Chavan : 1 beg to lay on the Table
a copy of the report of the Commission of
Inquiry on Communal Disturbances in
Jainpur and Suchetpur (District Gorakhpur-
U.P.) (September 24-25, 1967). [Placed in
Library. See No. LT—1651/69]

Notifications re : All India
Services Act

SHRI K.S. RAMASWAMY: On
behalf of Shri Vidya Charan Shukla : 1 beg
to lay on the Table a copy each of the
following Notifications under sub-section (2)
of section 3 of the All India Services Act,
1951 :—

(1) The Indian Police  Secrvice

(Recruitment) Amendment Rules,
1968, published in Notification No.
G.S.R. 1743 in Gazette of India,
dated the 26th July, 1969.
The Indian Administrative Service
(Recruitment)  Amendment Rules,
1968, published in Notification No.
G.S.R. 1744 in Gazette of India,
dated the 26th July, 1969.

G.S.R. 1745, published in Gazette
of India, dated the 26th July, 1969
cancelling Notifications Nos. G.S.R.
1444 and G.S.R. 1445 published
in Gazette of India, dated the 21st
June, 1969.

The All India Services (Death-cym-
Retirment Benefits) Second Amend-
ment Rules, 1969, published in
Notification No. G.S.R. 1747 in
Gazette of India, dated the 26th
July, 1969.

The Eighth Am¢ndment of 1969 to
the Indian Administrative Service
(Pay) Rules, 1954, published in
Notification No. G.S.R. 1748 in
Gazeite of India, dated the 26th
July, 1969.

The Indian Police Serviee (Fixation
of Cadre Strengh) Fourth Amend-
ment Regulations, 1969, published
in Notification No. G.S.R. 1804 in
Gazette of India, dated the 2nd
August, 1969,

(2)

3)

4)

(5)

(6)



